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INDIAN Rf.PATRlATES I'ROM BURMA 

3107. SHRI BABURAO PATEL: Will 
lbe Minister of LABOUR AND REHA-
BILITATION be pleased to state: 

(a) the number of Burmese repatriates 
thut entered India so far during the last 
five years and the States where they have 
been settled with their numhers in each 
State; 

(b) whether it is a facl Ihal the Go\ern-
ment of Assam ha'e protesled 10 Ihe Cenlral 
Government that il was nOI in a position 10 
accommodate un) more Burm~s .. : repatriates 
in that State: and 

(c) the reason, as to why the,e Burmese 
repatriates came into India ': 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR. EMPLOY-
MENT AND REHABILITATION (SHRI 
D. R. CHAVAN) : (a) 1,59.700 persons of 
Indian origin ha\'e arrived in India from 
Burma from June. 1963 upto 1O-2-6B. A 
statement showing the statc-wise distri-
bution of the repatriates is laid on the 
Table of the House. [Placed i" Library. 
Set' No. LT-376/68). 

(b) Yes. The Government of Assam have, 
however, been requested to accept repatria-
tes who belonged to Assam or had roots 
there. 

(c) For lack of employment opportuni-
ties and nationalisation of trade and 
business in Burma. 

LoAN ASSISTANCE lOR PURCHASE OF 
IMPROVED SEll" 

3108. SHRI G. S. RI:DDI : Will Ihe 
Minister of FOOD AND AGRICULTURF 
be pleased to state: 

(a) whether Government :Ire making 
available loan to the Andhra Pradesh 

. Government for the purchase of hybrid 
varieties of padd) and mille" during this 
year: and 

. (b) if so, the details thereof7 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 

.COOPERATION (SHRI ANNASAHIB 

SHINDE) : (a) and (b)l Yes. A short term 
loan of Rs. 200·00 lakhs has been s;mc-
tioned to the GO!lenunenl of Andhra 
Pradesh for the purchase and distribution 
of improved seeds during the year 1967-68. 

PROCURf.MI'.NT OF PADDl' AND RICE 
BY FOOD CORPORA1'ION OF INDIA 

3109. SHRI .M. N. REDDY: Will the 
!-.liniSler of FOOD AND AGRICULTURE 
be pleased 10 state: 

(a) the quantity of paddy and rice Pro-
cured by the Food Corporal ion of India 
in Nizamabad District (Andhra Pradesh) 
Juring the last kharif season ul" to Ihe end 
of Januar), I \l6R; 

(b) the priee of various "'rirti,,: of 
paddy and rice, paid by the Food Corpora-
lion of India per quintal during the above 
period; 

(c) the price at which the Food Corpo-
ration of India Nizamabad supplied various 
varieties of rice to rationing authorities 
and other allencies in Hydcrabad ,luring 
last three months; and 

(d) the basis :on which this price was 
determined. 

THE MINISTLR OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (a) and (b). The Food Cor-
poration of India procured a quantitY of 
41·15 thousand lonnes of rice and 8·3 
thousand tonnes of paddy in Nizamabad 
District (Andhra Pradesh) during the last 
kharif season UP 10 end of January. 1968, at 
the following pl'ices:-

(Rs, per quintal) 

Rice: 
Superfine 109·31 
Fine 86·42 
Coarse 72·69 

Paddy: 
Superfine 70'00 
Fine 55,00 
Coarse 46·811 
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(c) Nizamaba.d branch of the Corpora-
tion did not supply ricc direct to the T'dtion-
ing IIllthorities but the stocks were moved to 
'Hyderabad and alongwith the .tocks re-
ceived from other arc"s the rice was 
rdeased in rationed arcas at the following 
iSsUe ,.,rices : 

Superfine rice 
Fine " 
Coarse " 

(Rs. per quintal) 
1~1'70 
101·65 

83 '~3 

(d) The issue pricc' is determined by the 
Stale Government taking into account ex-
milI price, handling and (ransport ,'harges, 
godown rent, swrage <lnd transit loss. 
interest on capital~ administrative charges 
of Corporation and the State GO"crnmen! 
and Sales-Tax. 

IMPORl 01 DRIllS 

3110. SHRI G. S. RFDDI: Will the 
Minister of FOOD AND AGRICULTURE 
be pleased to state : 

(a) whether Government have pel mittell 
the import and release of foreign exchange 
for the purchase of power drills hy the 
Government of Andhra Pradesh to meet 
their local demands; and 

(b) the amount of tin"ncial a"i"anee 
proposed to be given to Andhra Pradesh 
for the purchase of these driJIs in I 968-69 ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FOOD, AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (a) Foreign exchange worth 
Rs. 20'00 lakhs was sanctioned to the 
Government of Andhra Pradesh during 
1966-67 for import of 4 percussion rigs 
<Model UP-200) from Poland (Rs. 10'00 
lakhs) and 2 Medium Duty Rigs from the 
U.S.A. (Rs. 10'00 lakhs). No foreign ex-
change was sanctioned to the State Govern-
ment for the import of rigs during 1967-68. 

The Government of Andhra Pradesh 
bave sent rec;cntly a proposal for impon 
of 200 DrilliDI RillS from Poland on deferred 
payment basis.. This proposal is still under 
oonsideration of the Government. 

(It) According to the existing PrOCedure of 
inaneial aSltiatance, allocation of Central 
assistance is made to the State Governmems 

under broad Heads of De\'clopme!lt ~ 
·Minor Irrigation' etc., and not Scheme-
wise. AD outlay of Rs. 300·00 Iakhs has 
been approved by the Planning Commission 
for Andhra Pradesh for 1968-69 for their 
. Minor r rrigation' programme, as a whole. 
It is for the State Government to utilise 
the allocation in accordan"e with their 
needs. 

DlfSEL OIL FOR AGRICULTURAL PURPOSES 

3111. SHRI G. S. REDDI : Will the 
Minister of FOOD AND AGRICULTl:RE 
h~ pleased to state: 

(a) whether Government propose to re-
due. the cost of diesel oil used for ag'icul-
tural purposes by nearly 40 per cent in 
order to bring down the cOst of pumping 
water on J"ar with electric mOlor pumps; 
and 

(b) if nOl, the r~asons therefor? 

THE MINISTER OF STATE IN nre 
!\tINlSTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHlB 
SHINDE) : (a) No, Sir. 

(b) The question was examined in the 
rast and it was found that it will be extre-
mely dilJicult to administer a scheme of 
subsidies on diesel oil used for agricultural 
purposes. However, the subsidy on dieacl 
engines was enhanced with effect from 
1-1-66. A. against a uniform subsidy of 
~5 i'. on both diesel and electrical pumpset~ 
which was shared equally between the 
Government of India and the State Govern-
ment, the sU bsidy on diesel engines was 
enhanced as follows :-

For engines up to 5 H.P. 50~o~TO be shar-
For engines between 6-37! ~~ ed equally 

10 H.P. betwecnthe 
For engines above 10 HP 25 ~~J Government 

of India and 
the State 

GovernmeDta. 

With effect from 1-4-67 subsidies for 
individual schemes have been discontinued. 
For the minor irription programme III a 
whole central assistance is given to the 
extent of 7S~. (60~. loan and JS~. lrant) 
of the expenditure. It would be for the 
State Governments to decide tf1c IIChemo8 
they would subsidize. 




